Akhil Ahuja

Interim Resolution Professional
Swani Motors Services Private
Limited

Address: B-29, Lower Ground
Floor, Lajpat Nagar II1, New
Delhi — 110024

Email: caakhilahuja@gmail.com
Mobile: +91-9911331599

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR “SWANI MOTORS SERVICES
PRIVATE LIMITED” AN EXISTING AUTHORISED DELEAR (F MARUTI SUZUKI
AND CURRENTLY NON-OPERATING, BASED OUT OF LUDHIANA, PUNJAB.

(Under Regulation 36A (1) of the Insolvency and Bankruptcy (Insolvency Resolution Process for

Corporate Persons) Regulations, 2016

RELEVANT PARTICULARS
1. |Name of the corporate debtor along with [SWANI MOTORS SERVICES PRIVATE
PAN/CIN/LLP No. LIMITED
CIN: U34103PB2008PTC031761
2. | Address of the registered office Registered office:
698-Gurdev Nagar Pakhowal Road Ludhiana,
Punjab- 141001
3. |URL of Website Not Applicable
4. |Details of Place where majority of fixed [Ludhiana, Punjab
Assets are located
5. |Installed capacity of main products/|[Not Applicable.
services
6. |Quantity and value of main products/ [Not Applicable
services sold in last financial year
7. |Number of employees/ workmen Not Known
8. |Further details including last available May be obtained by sending an email to
financial statements (with schedules) of cirp swanimotors@email.com
two years, lists of creditors, relevant dates
for subsequent events of the process are
available at:
9. |Eligibility for resolution applicants under [May be obtained by sending an email to
section 25(2)(h) of the Code is available cirp.swanimotors(@gmail.com
at:
10. [Last date for receipt of expression of|17.07.2023
interest




Akhil Ahuja Address: B-29, Lower Ground

Interim Resolution Professional 11;1:1(}’11;’_1421‘1%‘:;21:2‘2%“ 111, New
SYva.nl Motors Services Private Email: caakhilahuja@gmail.com
Limited Mobile: +91-9911331599

11. [Date of issue of provisional list of| 27.07.2023
prospective resolution applicants

12. |Last date for submission of objections to| 01.08.2023
provisional list

13. | Process email id to submit EOI cirp.swanimotors(@gmail.com

(il A
el

AKkhil Ahuja

Interim Resolution Professional

Swani Motors Services Private Limited

IBBI Reg. No.- IBBI/IPA-001/IP-P-02072/2020-2021/13213
AFA valid upto: 08.09.2023

Phone: - +91- 9911331599

Address: B-29, LGF, Lajpat Nagar —III , New Delhi- 110024
Email: cirp.swanimotors@gmail.com, caakhilahuja@gmail.com

Date : -01-07- 2023
Place : New Delhi
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Co-opsocietyraided over Cases up to year 2000to
sale oflow-quality potash |

FARIDKOT, JUNE 30
Agriculture Department offi-
cials conducted an inspec-
tion of a multipurpose co-
operative society here after
farmers lodged a complaint

formed with an aim to
undertake multifarious
activities for economic and
social development of its
member farmers.

The members of the team

with the minister about the said in view of the com-

sale of poor quality gypsum  plaints, the samples of the
and potash by the society. gypsum and potash were tak-
The society at Chahal and  en and would be sent for lab-

Bir Sikhawala village was oratory testing. — TNS

TENDER NOTICE

& LGUVER JF HARYANS

be taken up on priority: HC

stayed and remand cases
from the Supreme Court.
For clearing the backlog,
the Chief Justice in the ros-
ter has, among other things,
assigned all admitted crim-
inal appeals up to year 2013
to Justice Anoop Chitkara

CHANDIGARH, JUNE 30
The High Court has ordered
that “cases up to the year
2000 will be taken up on
priority. '
The High Court has also
made it clear that that the
cases relating to senior cit-

izens, crime against and Justice Alok Jain.
women, differently abled According utmost impor-
persons, juveniles and tanceto cases involving life

and liberty, as many as 23
judges have also been

marginalised sections ‘the
society will be taken up on

|
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U.T., Chandigarh.

SR. | NAME OF NAME OF WORKINOTICE/ OPENING | AMOUNT/ a priority basis. assigned criminal matters.
NO- | RoRes e CLOSNG | (APPROX) The post-vacation roster Of the total, no less than 15
AUTH. DATE (TME) | in Rupees || | released today says priority —judges will be hearing regu-
B Rl will also be accorded to cas- lar and anticipatory bail
PANIPAT PROVIDINGS 1080 LAYING QD) es involving the Prevention —matters. Four other Bench-
1| st | NcLUDING E?_&E;Nsmucﬂon OF MANHOLES | 20082023 | 5051 1acs | | of Corruption Act, matters es will be hearing matters
COMPLETE IN ALL RESPECT AND ALL G B 5 ; i 5 4 .
OTHER WORKS CONTINGENT THERETO. in which proceedings involving crime against
N e before lower courts were women.—TNS
WEBSITE OF THE BOARD/CORP/AUTH.: https!//etenders.hry.nic.in =
NODAL OFFICERICONTACT DETAILS/E-MAIL: 9466517269 @gmail.com -
FOR FURTHER INFORMATION KINDLY VISIT: GOVERNMENT OF PUNJAB
www.hary pi gov.in or www. hry.nic.in Tender Reference No:- e tender-notice No. 921 ELEC Dt. 28.06.2023
PRDH/13/2024/40/19058/1/31/4 The Department of : Municipal Corporation Mohali, S.A.S. Nagar.
Invites bid for 02 works
| ! | ARVYANA Closing Date and Time : Closing Date of Submission of bidding
> TENDER NOTICE document: 15.07.2023 time up to 16:30.
:: c:l:é:{:E:E-‘:" NAME OF WORK/NOTICE/TENDER ::DE:;;: ::E:IE:,N:; ":’Iﬂisﬂsxkonfl NDD:ELTOFF\CEM ?;ggiggzga;: f;gotime of Tender:
9 ING | (¢ ORPJAUTH. AILS! E 07 H
ot gl - For detail logon o . http://www/eproc.punjab.gov.in
ETESSION OFITERSST FOR Note: Any corrigendum(s) to the tender notice shall be published on the
WARYANA | process ON STAR AGHI BAZAAR 50001 ) ) above website anly. ’
1| USRS | A G e TA |7 7 203 cONTRACT| ko e Sd/- Corporation Engineer,
(S T Wy i hal s oy NoTE Municipal Corporation,
STATE OF HARYANA DPR/Pb/25472 S.A.S. Nagar.
EXPRESSION OF INTEREST FOR ~y =
CONTINUQUS REGIS;CHA;?O);;S‘ .
| S e o
2 | s | e o moe, oocraoss| 7 [ | rcanigare o ON FO . 0 D
Tk | SENsAGGOnT, ANI MOTORS SERVICES PRIVA :
HAICL SPECIFIED DELIVERY POINTS JTHORI D DI EAR Ol
WITHIN THE STATE OF HARYANA n URR NON-OPERA
FOR FURTHER INFORMATION KINDLY VISIT: www.haryanaeprocurement.gov.in B DO & DHIANA, PUNJAB
orwih.stsnders hynicin PROH/13/2024/40119038//314 | | (Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
i | TENDER NOTICE i o
e s e e e [ __RELEVANTRARTICULARS o
2 ¥ 1, [Name of the corporate debtor along |Swani Motors Services Private Limit
A CLonEs | Krpaes | SRR | with PAN/CIN/LLP No. CIN: U34103PB2008PTC031761
1 | Onenoh | COURAEAT QURET RO ZTIOR v G | vshsaer Elinn s 2. | Address of the registered office Registered office: 688-Gurdev Nagar
PANIPAT mi\m;:anr;:&d;ﬁ::w Lo B Pakhowal Road Ludhiana, Punjab- 141001
S 3. |URL of website Not Applicable
m;ﬁﬁ’?ﬁ%ﬁi{%}:ﬁ%ﬂs 4. gse;:ilss ;)jepsuago:tgere majority of fixed  [Ludhiana, Punjab
MICRO IRRIGATION SYSTEM) -
icaon | AFTERONEEARASSURED | 23062023 o0 | pussstenders | 01802650805 5. ISnsla}!ed capacity of main products/ Not Applicable.
2 | DMISION, DEMONSTRATIONDEFECT 15.07.2023 | cpopes by icin xsﬂcadp‘anlusl@ || oervices
PANPAT | LBLITY PERIOD, WHICHEVER 18 e 8. | Quantity and value of main products/ {yo¢ Asoiicale
St N
‘ ‘!Ei%ﬁ’ﬁ? MICRO PRICATION services sold in last financial year e
FXSTING OUTLET AT D 36837 7. | Number of employees/ workmen Not Known
UNDER HYBRID ANNITY BASED 8, | Further details including last available May be obtained by sending an email
[FOR FURTHER INFORMATION KINDLY VISIT: www.haryanaeprocurementgovin  of ﬁnanc'?l tssta'(?mez_lywm ISChe?'élels) 01“'”0 to cirp.swanimotors@gmail.com
www.standers.hrynicin PROH/1312024/40/19037//3114 b i e?/erﬁlrseofllh?ﬁrﬁ::sa;re aav;\sab(l’erat'
. 9. |Eligibility for resolution applicants under [May be obtained by sending an email
PUBLIC N CE section 25(2)(h) of the Code is available at: | o cirp.swanimotors@gmail com
This is for the information of the general public that| [4o.]Lastdate for receipt of expression of interest | 17.07.2023
ISSUANCE OF NO DUE CERTIFICATE (NDC) OF| [11.|Date of issue of provisional list of 27.07.2023
ESTATE OFFICE LOAN sefvices of Estate Office prospective resolution applicants i
Chandigarh have been made online. 12 {-:;‘rg;;?qf:;ﬁf:{m'“'°” of abjedtions | 51 55 5023
Henceforth’ application f(?r the above services will be 13.| Process email id to submit EOI cirp.swanimotors@gmail.com
acce_pted online only. Apph'cants can apply for abqve ' ~ARnil Ahuja
services on the Estate Office website having url link i mgg g:;%f:g&;?zmﬁ
https://estateoffice.chd.gov.in/. on home page under the IBBI Reg. No.- [BBUIPA-D01/IP-P-02072/2020-2021/13213
category - E-services Citizen services - Apply here. Ak valid uplo; 1019 282
Date: 01.07.2023 Address: B-29, LGF, Lajpat Nagar I , New Delhi- 110024
Estate Ofﬁcer’ Place: New Delhi Emall:ciry i @gmail.com, @gmail.com
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1. [Ua/ s et 29 rfos gratee Sueq o7|Rem! Head Fafeiie yEiee foves | | Safterg, 30 @6
=l CIN: U34103PB2008PTC031761 = ;] _ﬂ o
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e 53, ghmreT, UATE141000 3 AragT deet HIaT JaHES
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(A/c No.) L9001060122308078 14-Mar-23 foarfert/avartng yuset m,m/n'{m wT fegngen © 7o foR,| 26Jun23
& L9001060825592438 Rs. 1873473/~ yruEet HRET S, 1208, 1209, 1211, 1212, WTST &.2303, 2085, U . 2087 few Ay,
5 3 (@39eT), fEails | Rs. Eighteen Lac Seventy Three Thousand Four | Myfset A7 20102011 & wigw, fifz foie2, A st 4. 263 o mfws, nrETel ag

fifw  ASHAT (Rfo-®@w@ewd),| Hundred Seventy Three Only & Rs. 443917/ | 55 5919, Ifawis w3 fagr sfuwrer & Jv ‘I wet w-érqruaﬁw o=
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foms wicagae) Hundred Seventeen only As on 13-Mar-23
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